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Wi} tlle ﬁlnl;ler of Yrigation and’
toilar beé ‘pleaied to state:

@) rh-thcr it:ia & fact t.h.-t G-ow-
ernment - are consxd.onng to include
the Upper Bhavani Scheme in the
Fourth Five Year Plan;

(b 1F'ss, whibh %t would be fnalis-
ed and when the ‘Work would atart;
and

(c) e~ etimated cost ‘ot the
schentid- | gt * h&w huck ‘Jend will
come under ‘i¢tigution? ’

The ‘Misisfer of Irrigation and
Power (Dr. K. L. Rao): (a) The Up-
per Bhavanj Scheme hag been includ-
ed in their Draft Fourth Five Year
Plan by the Govt. of Madras

(b) The scheme is under investiga-
tion and it is tob early to say when it
would be finalised.

(c) Does not arise.

Fiood Control in the Country

Wm the Minister of Irrigation and
Powér be pleased to state;
(a) whether the Central  Govern.
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theie are udtmiedly and

!'lood controlschemes are being for
mulated, co: maintained and
wented by State Governments.
Whenever' requested, the Central Gov-
ernment extend technical aessistance
for the purpese. Financial assistance
by way of long-term loans is also
given to State Governments.

-The flood control measures execut-
ed by State Governments during the
Three Plans are expected to benefit
sbout 130 lakh acres during the com-
ing monsoons.
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285. Shri Swell:
Shri R. K. Birla:
Shri Kikar Singh:
8Shri P. M, Sayeed:
Dr. Karni Singh:
8Shr{ Kolal Birua:
Shrt Ram Kishan Gupta:
Shrl C. Janardhanan:
Shri P. C. Adichan:
Shri Vasudevan Nair:
Shri Hukam Chand Kachwal:
Shri Jagamnath Ragp Joshi:
. Shri Ram Bingh Ayarwal:

Will the Minister of Finanee be
pleased to state:

(a) the total amount given by the
United States under the current aid
programme for India’s food produc-
tion and economic development;

(b) the conditions on which this
amount has been or is proposed to be
given; aad

‘(e) how this smount will be uti-
lised by Goverament?

Depoty Prime Mimister and
o Fimance (Shri Jerash
P e I F Iy Sy LT e
on
va Ses No. LT-384/87].





